6091 Written Answers
owners to know how much saw dust
wil]l be available; and

(d) when the factory is likely to be
started?

The Minister of Planning (8Shri
Asoka Mehta): (a) to (d). In order to
study the possibilities of utilisation of
saw dust available jn various Rural
Industrics Project areas for manufac-
ture of fuel briquettes, by Rural In-
dustries Planning Committee of the
Planning Commission sought infor-
mation from various rural industries
projects, including Kozhikode in
Kerala State, regarding the quantity
of saw dust available in the area. The
Kozhikode project authorities have,
accordingly, undertaken a study of the
availability of the saw dust in the
project area. The information was
collected by the Project Officer, Koz~
hikode through a questionnaire. Ac-
cording to the information collected,
there are 73 saw mills in Kozhikode
District. Technical feasibility and eco-
nomic viability of setting up a plant
in Kozhikode are under study and
no final decision has been taken 8o
far.

U.8, Loan to Indian Firms

2309. Shri Rem Harkh Yadav:
Shrimati Maimoona Sultan:

Will the Minister Finance be pleased
to state:

(a) whether the U.S. Government
have extended a loan ing to
Rs. 3 crores to flve firms for joint col-
laboration in India;

(b) it so0, the terms thereof; and

(¢) the names of firms to be benefl-
ted by the loan?

The Minister of Finance (Shri
Sachindra Chaudhuri): (a) to (c). The
US Government has extended five
separate loans, totalling to just over
Rs. 3 crores, to the firms indicated in
the Statement laid on the Table of the
House. [Placed in Library. See No.
LT-5798/66] which also gives the
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termg of the loans and the purposes

for which they have been made. All

five firms have U.S. collaborators.

Integration of Rural Electrification
Programme

2310. Shri Ram Harkh Yadav:
Shri Murll Manohar:

Will the Minister of Planning be
pleased to state:

(a) whether Government appointed
a Programme Evaluation Organisation
of the Planning Commission for the
integration of the Rural electrification
Plan;

(b) it so, its recommendations for
the right progress of the scheme; and

(c) whether Village Panchayat and
the Block Development Councils are
to be associated with the scheme?

The Minister of Planning (Shrd
Asoka Mehta): (a) The Programme
Evaluation Organisation of the Plan-
ning Commission made a detailed en-
quiry into the rural electrification
programme and prepared a report in
October, 1968.

(b) and (c). A summary of the re-
port is laid on the Table of the House.
(Placed in Library. See No. LT-579¢/
66).

IUCD Programme

2311, 8hri V. B. Gandhi: Wil} the
Minister of Health and Famfly Plam-
ning be pleased to state:

(a) whether the services of practis-
ing medical porsonnel other than those
in Government service are at present
utilised for the proper motivation of
the public and the use of TUCD on
large scale; and

(b) whether it is the intention of
Government to provide for medical
examination of those asking for TUCD
with a view to reducing complications
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and making the IUCD programme

more safe?

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a)
The sorvices of private medical practi-
tioners are being utilised for the
motivation and use of IUCD;

(b) Medical examination is done in
all cases before giving them IUCD.

A dation for Gover t

Servants

2312. Shri Dharmalingam: Will the
Minister of Works, Housing and Urban
Development be pleased to state:

(a) whether the Government em-
ployec with service exceeding 14 years
are still without any Government
accommodation;

(b) if so, the number of such em-
ployees; and

(c) when these employees are likely
to be provided Government accommo-
dation?

The Minister of Works, Housing and
Urban Development (Shri Mehr Chand
Khanna): (a) Yes.

(b) 6,439,

(¢) Government is taking all possi-
ble measures to build more houses
but it will take many years to provide
them accommodation.
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L

Industrialisation of Delhi

2314. Shri Maheswar Naik: Wil
the Minister of Works, Housing and
Urban Development be pleased to
state:

(a) whether it is a fact that the
policy of Government with regard to





